FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF NEOCORTEX LIFE SCIENCES PRIVATE

LIMITED
RELEVANT PARTICULARS
1. | Name of corporate debtor NEOCORTEX LIFE SCIENCES PRIVATE
LIMITED
2, | Date of incorporation of corporate | 21-02-2019
debtor
3. | Authority wunder which corporate | Registrar of Companies, Hyderabad
debtor is incorporated / registered
4. | Corporate Identity No. /—Jimited | U85110TG2019PTC130815
Liability Identification Ne—of corporate
debtor
5. | Address of the registered office and | Plot No 277, H.No. 3-6-13/2, Usha Enclave
principal office (if any) of corporate | 4Th Floor, Vivekananda Nagar Colony,
debtor Kukatpally, Hyderabad, Hyderabad,
Telangana, India, 500072
6. | Insolvency commencement date in | 13-02-2024 (Order uploaded on 14-02-2024)
respect of corporate debtor
7. | Estimated date of closure of insolvency | 11-08-2024
resolution process
8. | Name and registration number of the | Name: Racharla Ramakrishna Gupta
insolvency  professional acting as| Reg No.. IBBI/IPA-002/IP-N00012/2016-
interim resolution professional 2017/10029
AFA valid upto: 18-10-2024
9. | Address and e-mail of the interim | Address: Office No. T 202, Technopolis, 1-10-
resolution professional, as registered | 74/B, Above Ratnadeep Super Market, Chikoti
with the Board Gardens, Begumpet, Hyderabad, Telangana
500016.
E-mail id: rp.ramakrishnagupta@gmail.com
10. | Address and e-mail to be used for | Address: Office No. T 202, Technopolis, 1-10-
correspondence  with the interim | 74/B, Above Ratnadeep Super Market,
resolution professional Chikoti Gardens, Begumpet, Hyderabad,
Telangana- 500016.
E-mail id: cirp.neocortex@outlook.com
11. | Last date for submission of claims 27-02-2024
12. | Classes of creditors, if any, under clause | Not Applicable as of now

(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional




13. | Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class

(Three names for each class)

Not Applicable as of now.

14. | (a) Relevant Forms and

are available at:

(b) Details of authorized representatives

(a) Relevant Forms:
Weblink:
https:/ /ibbi.gov.in/en/home/downloads

Physical Address: Same as mentioned at
entry No. 10 above.

(b) Details of authorized representatives are
available at: Not Applicable

Notice is hereby given that the National

Company Law Tribunal has ordered the

commencement of a corporate insolvency resolution process of the NEOCORTEX LIFE

SCIENCES PRIVATE LIMITED on 13/02/2024.

The creditors of NEOCORTEX LIFE SCIENCES PRIVATE LIMITED, are hereby called upon
to submit their claims with proof on or before 27/02/2024 to the interim resolution professional

at the address mentioned against entry No. 10

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [None at present] in Form

CA.

Submission of false or misleading proofs of claim shall attract penalties.

g A

Name: Racharla Ramakrishna Gupta '

Registration number: IBBI/IPA-002/1P-N00012/2016-2017 /10029
Address: Office No. T 202, Technopolis, 1-10-74/B,

Above Ratnadeep Super Market, Chikoti Gardens,

Begumpet, Hyderabad, Telangana 500016.

Date: 15-02-2024
Place : Hyderabad
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FINANCIAL EXPRESS

Actread with rule 8 of the said rules on this 13" day of February, 2024.
The borrower in particular and the public in general is hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of the UNION

creditors may submit the claims with proof in person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No.12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry

PUBLIC NOTICE USG TECH SOLUTIONS LIMITED
CINL7Z200TG1980PL CO3H 29
Matice is hereby given to all concerned people that, my clients mentioned in the table given below are Regd Office -H NO SHIGARIDMIG, ViasisiaBhavan, 4ih Floor, APHB Celory, Indira Nagar, Gachibowli Hyderabad Telangana 500032
the parsons in whose name Shares of the ICICI BANK Limited were issued. The said Share Holders Corporate Office ;- 10.C, Under Hil Road, Civil Lines, Delii- 110054 '
have applied to the Bank for issuance of duplicate Share Certificates as the original Share Certificate Website: wew usqiechsolutions com, Emaell Id: Secretarial @usgliechsolutions com
has been lost or misplaced for which Police Complaints has also bean filed. UN- ALDITED FINANCIAL RESLLLTS FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2023
Share Folio No. | Shara Sharas Mo, Mumber Missing Police - = = = —
Holdars Cartificate |of Shares | Complaint No, 51ﬂndﬂnm ﬂmﬂﬂlluuﬂd
Rohan (1112037 T 27100446 to | 3625 21131-2024 a Particulars Quarter ending Mine Monthe Y aar Quarer anding | Nine Mort hs Your
| Gadgil { ST R— S B 09.02,2024 ' '
Rohan 1112037 | 9B2746 5B32175058 to | 362 21131-2024 NI | NA2A00 | NAZAA | 3B | AN2XES | NALALZ | A28 | ANBAU3
Shrikrishna SE3Z175419 dated Ind AS Ind AS Ind AS Ind AS Ind AS ind AS Ind AS Ind AS
B ! e Uneudited | Uneudited | Unaudited | Audited | Uneudited | Unaudited | Unaudited | Audited
All concermed peaple therefore are called upon to inforr the undersigned in writing or may contact on —— arat ner (111 044 .97 oo TTh | T i
DB500 26700, if any such person has objection for issuance of the duplicate Share Certificate. reli the pariod before Tax) 173 119 15 7R I7R e} 07 o

If no such objections are received from any persoen, the said Bank will presume that no person has any hi f e penod (after Ta 1.4 114 1575 " 74 13 74 o,

ohjection for issuance of the duplicate of Share Cartificates to the said Share Holders and thereafter {al prehe f 4 .ad 12 12/ 140 ' I i) /4 )|

said Bank may issue the duplicate Share Certificates. Thereafter no complaint or claim of any nature will 1are Gapila E4] 4 o v I He1 4 141 4. ] 4 o114 141 4

be entertained. fuding i nReser QL0 QL0 Q00 Qa0 000 Qoo i DO

I el &
Pune, Feb 13, 2024 : a0 Ao 004 A o 0 VO
Alok Shah, Advecate _ : 00 0o 004 e 0a 0o =
N87 37, Shivaji Magar, Shree Ameya Apartrmants, Pune 411 006 | Phoneg: (020} 2553 4463, Cell; %0220 13365 | 1 1
Notes
1 T i anby encaasd in the business of Softwars DevelopmenilT which i singe sagment & per Accouning Standard (A3 17 issued by hemsiiule of
I 3 S O ENaha
c I " E“Is n i yres s e been reviewed by the Audi Commiltes of the Board and approved by ihe Board of Direcors & the respectve mesiing held onFebruary 12, 2029 The S1auony
L i m 1 it = ol A rof [NeLOmpay Nave camed oul @ Lmisd Beview of the resul s of the CJErEr ':'!'Illl'-.||.]'-"-5_r 10Er 3151 2023
CIM: L921308MH1997PLC10TET 3 Teoh Solumons Limited Consolidated the Financial Resulis for quarter ended 3151 December 2022 with RIS PTY LTD foreion whaolly owned subsidary), Niskarsh Propemies
Regd. Office: 1, Silver Croft, OfF TPS 11, Junction of 16th & 33rd Road, Bandra West, Mumbai - 400050 Lbd & Zeal Appanment LL . 2
Extract of the Standalone & Consolidated Un-Audited Results for the QGuarter ended 315t December, 2023 On &Behalf of Board of USG Tech Solutions le;ﬁ
Dater 1400 2004 Mr. Servesh Gupta
0HOctD) | O-OcHE| UhheE | Obagredl| T-igred)| M-hprid] M-OcHd| M| O] Oagreaz] -] O-apem Place: New Delhi Managing Director
L, PARTICULARS -Dec-23 E.Lﬁ N3epa | N-Dec2| 330 z.1m SOl | 1Dee2| D5l | T1.Decaz| 31.Decid mm
fie S | Suechons | Sunctie | S| S | Steitore Goreckie | Conacksed Coreckited |Coneoked oo [crcke
1 | Total Income from Operstions 2 man| s ey omam| w7 z|  mn|  mmsr| Erar]  ma| T l’?l I U I ?C L LI Iql I I E D
2 | et PmfinLoss) lor e pericd (before Tax, ,_._t r )
E'-e-:-l:'ft.'_r'.! ancior Extraondinary inms) fesdry] poesm| poim| s | erTm feataas]| peds| medem| pouny| o Eism| esrwe |esSay - d Regd_Off; "MIHIR", 8-2-350/5/A/24/1B, Road No.2 Panchavati Colony,
3 |Ret P e ior e penod belom . . . . _— .
: firT E:::d .':'\-d.'fr?:dmh'l:-nﬂ‘.:m- fEadr] pEessn | posigl s | oesers ldemam]| pigan] s | poEn| wesml svE leErsn m Banjarah”ls Hyderabad. Website: www.ivrcl.com Email; |nf0@|Vr|nfra.com
4 | Mgt Profiiless) or b Rar fax .

Il.'IE;H' Fmﬂi‘id-...ﬂ?rpfﬂmaﬂl:l; AT [ER41N  FESE |  [I0RNY T el 2T 2E] TEA| RN TERE | BRIV R rE |2 e a5 CIN' L45201TG1 987PLC007959
B S fept ke STATEMENT OF UNAUDITED STANDALONE FINANCIAL RESULTS FOR THE QUARTER AND

s iy GO NINE MONTHS ENDED DECEMBER 31, 2023 (% in lakhs except share data)
i | Equey Sham Captad

{Faon Vaiue of As. 2= per sham) 1,180 HATE] 1ATE] VMATR| 0 HEETI) 1A 1,18 MATAL 118 TI 1,08 AR ] 1A
7 E-F:m- Share :,a;w : Sl. PARTICULARS QUARTER ENDED NINE MONTHS ENDED] YEAR ENDED

[Facs Ve of He B« par shang pr i o4 b= oA S
B | Pecanes [pocieing Revoierion Peesns) | (681 160 106783 | (1,43 7R 906783 | (65108 (10048 215 8| 97797 | (1.2 500 STTA7 2 A5 B2 | 1,580 14 No. pec a1, ZUZ9| sep oU, 2UZ5 Dec o1, 2UZZ] Dec 51,ZUZ3] Dec o1, ZUZZ] March o1, ZUZp
9 |Eamings per Share of Aa2t each UNAUDITED| UNAUDITED| UNAUDITED| UNAUDITED| UNAUDITED| AUDITED

(Fox :‘-Cl'i."u-"g and decinbrusd operaions]

:', 3]“}';:' [. | Total Income from operations 1,609.17 1,699.14 4,1017.20 0,006.04 6,27/3.94 0,614.12
Nt 2. | Net Profit / (Loss) for the period (before Tax, (69,940.14)| (64,866.46)| (57,692.70)((196,938.93) [167,954.83) (230,201.26)
[a} The sbove it exiract ol e defaiied formal of Quaderty Firansidl Fesuils filed with $e Stock Exchanges under Aeguistion 33 of the SEBI jLisSing and ather dinclegsore . . .

requiremants| Requistiona 215 The full foemat of the Quariery Financial Resuls are avalable on the wetshes of e Siock Exchange webshe wew besindacom and Exceptlonal and / or Extraordlnary |tems)

wwe rssnda.com and on the Company webesle waw.dnevistaas com FOR AND O BEHALE OF BEARD OF DIRECTORS . .

: : : v 3. | Net Profit / (Loss) for the period before tax (69,940.14)| (64,866.46)| (57,692.70)| (196,938.93) (167,954.83) (230,201.26)
Plaos: Mum _,f_ﬁf;:,'j,f,:‘nﬂ‘r},;{';';‘%; (after Exceptional and / or Extraordinary items)
: : DM QOnES o0 4. | Net Profit / (Loss) for the period after tax (69,977.72)| (64,904.03)| (57,730.28)| (197,051.65) (168,067.55) (230,351.55)
x after Exceptional and / or Extraordinary items)
- E———— UNION BANK OF INDIA (
1 s _‘-_J",_],___ o b MMSNLME _Btrf;nch- PUBLIC ANNO ENT 5. | Total comprehensive income for the year (69,958.67)| (64,884.98)| (57,703.42)| (196,994.50) (167,986.97) (230,275.35)
Q3pRdl Campus, under Requiation © O : OIVENCY and BanKruptcy board O ald ) .
Punjagutta, Hyderabad-500082 (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 6. | Equity Share Capital 15,657.95| 15,657.95( 15,657.95 15,657.93  15,657.93 15,657.95
[Rule - 8 (1)] POSSESSION NOTICE (For immovable property) “FOR THE ATTENTION OF THE CREDITORS OF NEOCORTEX LIFE SCIENCES PRIVATE LIMITED| 7. | Earnings per share (of Rs. 2 each) (8.94) (8.29) (7.37) (25.16 (21.46 (29.41)
Whereas the undersigned being the authorized officer of Union Bank of India, NIMS branch, RELEVANT PARTICULARS (not annualised for the quarterly results)
Punjagutla, Hyderabad under the Securizal d A ruchion of Financial Assats and 11 Name of corporate debtor NEOCORTEX LIFE SCIENCES PRIVATE LIMITED . . . : ; :
E:mr&m; |ﬂl:E'r,_,fS'1 [sﬂen:n;'? E;'ﬂﬁg m;iﬂ;;fcﬂgng.r”;rg'; e:tslfc-sgrnf  N— rp e The above Is an extract of the detailed format of Quarterly/ Annual Financial Results filed with the Stock Exchanges under Regulation 33 o
powers confarmad undar Secton 13(12) read wilh rule 3 of the Security Inkest (Enforcament) a1 Ot Incorporation of corporate deblor) 21-2-21s the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the Quarterly/Annual Financial Results are
Rules, 2002 ssued a demand notice dated 18.11.2023 caling upon the borrower's Late| [ O AUthorty untdzr /Wh"?htcorgorate debtorf Registrar of Lompanies, Fyderabad available on the websites of the Stock Exchange(s) i.e. www.nseindia.com; www.bseindia.com and also at the company's website www.ivrcl.com.
Madaram Swarcopa Wio Mr P. Pararn Jyothi, Mr. P Param Jyathi, Legal heir of Late Madaram IS Incorporated / registere Sutanu Sinha
Swaraopa, S/o P John Patar, Rasiding at Flat no 202, Varun Towess, Vani nagar, Malkajgiri, RA 4| Corporate Identity No..LLimited Liapility| Us5110TGZ2019PTC 130815 Pl - Hvderabad —_
Dist and Guaranior Ms. D Vijeya Shanthi Win Elisha Manohar, Flat no 204, second ficor, Block- Identification No. of corporate debtor ace . Hyderaba Liquidator for IVRCL LIMITED
A, Seehgallas enclave, Plolno 42 o 53, Meampet, Hyderabad (o repay the amount mentioned | 5T Address of the registered office and prin-| Plot No.277, H.No.3-6-13/2, Usha Enclave Date : February 14, 2024 IBBI/IPA-003/1P-N00020/2017-18/10167
the notice being Rs. 24,66.754 (Rupees Twenty-Four Lakh Sixty-Six Thousand Seven cipal office (if any) of corporate debtor | 4Th Floor, Vivekananda Nagar Colony,
Hundrad and Fifty Four Only)within 60 days from the date of recaipt of the said notice. Kukatpally, = Hyderabad,  Hyderabad,
The barrower having fadied to repay the amaund, notice & heneby given to the borrower and the Telangana, India, 500072
public in general thal the undersigned has taken possession of the properly described heredn &l Tnsolvency commencement date n| 13-02-2024
below in exercise of powers conferred on himher under Section 13(4) of the said Act read with 0.
rule 8 of the said ules on this 15th day of February 2024, respect of corporate debtor (Order uploaded on 14-02-2024) H I N D U STA N A D H E S | V E S LI M IT E D'
The borrower in particular and the puble in general |s haraby cautioned not to deal with the /| Esumated date of closure of Insolvency| T1-Us-2024
property and any dealings with the property will be subject to the charpe of the Union Bank resolution process
o Indiz, NI branch, Punjsguita, Hyderabad for an amount Rs. 24,66,75 (Rupees Twenty- ‘81"Name and registration number of the| Name: Racharla Ramakrishna Gupta
Four Lakh Sixty-Six Thousand Seven Hendred And Fifty Four Only) and interest therean, insolvency professional acting as| Reg No.: IBBI/IPA-002/IP-N00012/2016-2017/10029] CIN:L 7450001 1988PLO31191
The borrower's attention is invited 1o provisions of sub-section {8) of secticn 13 of the Act, in interim resolution professional AFA valid upto: 18-10-2024 Reg. Office:- B-2/8 Safdarjung Enclave , Delhi -110029 Tel 41650347 Email ID info@bagla-group.com,website www.bagla-group.com
respect of tme availabie fo the borrawer fo redeem the secured assets 9 Address and e-mail of the interim| Address: Office No.T 202, Technopolis, STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED AS ON 31, DECEMBER, 2023 Rs. In Lakhs
resolution professional, as registered| 1-10-74/B, Above Ratnadeep Super, Standalone Consolidated
All that part of the property consisting of Flat. Mo, 104, First floor, Block-A with built up area of with the Board Market, Chikoti Gardens, Begumpet, s PARTICULARS Quarter ended | Nine Morith ended |Year ended| Cuarter ended Ning Month ended | Year Ended
s or 23.40 Sg Mtz (Out of 223333 Sq. Yds) on Plot No. 42 10 53 in Survey No. 73, 74, 75 Pan, E-mail id: rp.ramakrishnagupta@gmail.comj Llni!udrta:l Unaudited| Unaudited _’I.Inaudllud .Qnﬁaudll:ad, Aupdited | Unawdited) Unaudited |Unaudited |[Unaudited| Unawdited | Audiied
77 Part and 78 Part, Seeligafas Enclave situated al Nizampet Vilage & Gram Panchayat|  [75Address and e-mail o be used for| Address: Office No.T 202, Technopolis,| || | ot Income fam aperaiians jnet) 16 | 8183 | 7637 | 23592 27015 | 32508) 76| BASG | 7697 [ 23522 | 27015 | 32,903
Quthbullapur Mandal, Rangaraddy Dist. A, F. Sub Distnict Quihbullapur Dist, & Regn. Dist, correspondence with the interim| 1-10-74/B, Above Ratnadeep Super|] |¢ ™! Froft/iLiss) forihe pencd [Defare fax '
Rangareddy vide Doc. No 80952009 and bounded by: Boundaries of Plol Nos 42 to 53: On resolution professional Market, Chikoti Gardens, Begumpet Exceptianal and for Exiraordinary ibems) 714 562 (139) | 1767 526 583 714 362 (139) 1,767 5245 583
the Morth by: Road, On the South by; Neighbour's plots, On the East by: Road, On the West by: Hydera’bad, Telangana-5000,1 6. ’ 3 | Med Profit / [Loss) for the pesicd before Tax
Fioad, Boundaries of Flat 104 Block A: On the Morth by: Open to sky, On the South by: Opento E-mail id: cirp.neocortex@outlook.com (afier Excaptional and Jor Extraardinary items) T4 562 (138) | 1,767 526 583 714 562 {124] 1,767 526 583
sky, On the Easl by Corridar, Onthe Wesl by: Opan 1o sky | ! _ : 4 | Net Proft ! [Loss] for the pericd afer Tax |
Date: 15-02-2024, Place: Hyderahad Sdi- Autharised iniEErl LUMION BAMNK DF_Eﬁaﬁ 1] Last date for submission of claims 21-02-2024 |after Excaptional and for Extracrdinary items) 455 a7 (108) | 1265 334 447 455 87 (108} 1,565 g4 487
12 Classes or credltors, IT_ any, under| Not Applicable as or now & | Tatal Comprehensye Income for e periad [Comanzing |
Htili ) Asset Recovery Branch clause (b) of sub-section (6A) of Prafit { {Loss) for the perod (after tax} and Otfer
qﬁaﬁ U Union Bank #249/3RT, 1*floor, Main Road, section 21, ascertained by the interim Comprehensie Incame (after 1ax)| 455 387 (108) | 1265 134 7 - . - - : :
L4 LU S R. Nagar, Hyderabad 500038, Telangana resolution professional 6| Equiy Share Capital B1Z [ &12 | 52| 52| 512 S12| 52| 52| 62|  biz| 512 512
— SN 13'Names of Insolvency Professionals identified| Not Applicable as of now 7 | Resarvas (excludng Revaluation Reserve] as shown in '
[Rule - 8 (1)]PossEssION NOTICE (For immovable property to act as Authorised Representative of credi- the Aucited Balanca Shaet of Praviaus Year) :
Whereas The undersigned being the Authorised officer of Union Bank of India, Asset tors in a class (Three names for each class) g | Earnings pear share {of Rs.10-sach] (for continung and
Recovery Branch, #249/3R'I'_,_15t Floor, Main Road, SR Nagar, Hyderabad 500038, T4 (@) Relevant Forms and (@) Relevant Forms: discantinued cperations); = > 7 . 3 i : v Z 3 f
e e s 255 oo s rel | [ Dol o auporee s Wein g ol | | |05
; : : i . i : i (b} Diluted B 5 11| MM 50 51 8.5 2 11} 41 7.50 1
powers conferred under Section 13(12) read with rule 3 of the Security Interest tives are available at: Err:g;l(')\la; ?gir[;agjé Same as mentioned at = ! ! | ¢ 2 I
(B%r;ig:;glt?se)n.t)'] RMI/esS’32\9gzsfgjléecisagﬁmft%dggglr%igr?geeg g;,),?; g,?g;gﬂl\l/‘?g g?l%?ﬂ?&t]ﬁ (b) Details of authorized representatives 1. The abave unaudited fnancial results have been reviewad by the Audit Commitiea and faken on record by the Board of Diractors of the Company at their meating held on 14.02.2024 and the Sisfutary
oot . " i L e : are available at: Not Applicable Auditor of tha Camaany has igsued their Limited Baview Bapartan the same
Naga Mal.“k.a & Mr Suraj Paul Battu, The Gu.arantors" 2(a). Mrs. Srigiriraju Naga Mallika S — . — v . pe 2. The abave is an axtract of the dalaad format of Cuastarly Fnancial Resulls fled with tha Stack Exchange under Regulation 33 of SEEBI (Listing Cbligations and Disclosure Reguinamants, 2015.The full
w/o Srigiriraju Vijay Raghava 2(b). Mr. Suraj Paul Battu s/o Battu Chandra Pual to repay} | Notice “is hereby given that the National Company Law Tribunal has ordered the format of the Quararly Financial Results ara avalable an the Siock Exchange wabsite, namely The Bombay Stock Exchange Limited - www bsenia.com and the Company's website-www bagla-
the amount mentioned in the notice being Rs.2,28,73,632.59 (Rupees Two Crores commencement of a corporate insolvency resolution process of the NEOCORTEX LIFE! qraup.com. ' For & on behalf of the Board
Twenty Eight Lakhs Seventy Three Thousand Six Hundred Thirty Two and paisa] | SCIENCES PRIVATE LIMITED on 13/02/2024. Febich il s
Fifty Nine Only) within 60 days from the date of receipt of the said notice. The creditors of NEOCORTEX LIFE SCIENCES PRIVATE LIMITED, are hereby called upon to Sdj- Sdfi-
The borrower having failed to repay the amount, notice is hereby given to the borrowerand} | submit their claims with proof on or before 27/02/2024 to the interim resolution professional af {Amit Kumar | .5 Bagla
the public in general that the undersigned has taken possession of the property described the address mentioned against entry No.10. Place : Delhi Director Managing Director
herein below in exercise of powers conferred on him/her under Section 13(4) of the said The financial creditors shall submit their claims with proof by electronic means only. All othen Date - 14.02.2024 DiM- DEA0EESE DIN- 01425545

BANK OF INDIA for an amount Rs.2,28,73,632.59 (Rupees Two Crores Twenty Eight
Lakhs Seventy Three Thousand Six Hundred Thirty Two and paisa Fifty Nine Only) is
outstanding as on 31.10.2023 with future interest, costs thereon. The borrower's attention
is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time
available to the borrower to redeem the secured assets.
Description ofInmovable Property:

All that the building bearing Municipal Nos. 9-1-29/2 (Old), 9-1-29/2/A/1 (New), and 9-1-
29/1/A, admeasuring 294.44 Square Yards, out of 72 Square Yards Gone in Road
Widening, remaining extent 222.44 Square Yards, or 185.98 Square Meters, built up area
9597 Square Feet, Situated at Langar house, Hyderabad-T.S belonging to Smt. S.N
Mallika w/o S. Vijay Raghava (Owner of the Property) and bounded by :NORTH : Property
belongs to Sri Omprakash,SOUTH :Property belongs to Sri Omprakash,EAST : Vendors
Ramaining Property, WEST: 60'-0” Wide Road.

Date: 13.02.2024
Place: Hyderabad

No.13 to act as authorised representative of the class [None at present] in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.
Name: Racharla Ramakrishna Guptgl
Registration number: IBBI/IPA-002/IP-N00012/2016-2017/1002
Address: Office No.T 202, Technopolis, 1-10-74/B,
Above Ratnadeep Super Market, Chikoti Gardens,
Begumpet, Hyderabad, Telangana-500016.

SRI KPR INDUSTRIES LIMITED

CIN: L20200TG1988PLC009157
5" Floor, V.K Towers ( Formerly KPR House), Sardar Patel Road, Secunderabad — 500 003,

Phone: +91 40 27847121, E-mail: bwpl9@yahoo.com
STATEMENT OF STANDALONE & CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE NINE MONTHS AND

QUARTER ENDED DECEMBER 31, 2023 (Rs. In Lakhs)

Date: 15-02-2024
Place: Hyderabad

Sd/-AUTHORIZED OFFICER
UNION BANK OF INDIA

CITY ONLINE SERVICES LIMITED

Regd. Office: 701, 7th Floor, Aditya Trade, Ameerpet, Hyderabad - 500034, Telangana

antact -HE416882, Email id : corpdcityonlings. com
NE.;n:: r:it?.flilffrl:l|l:lEﬁqurl1 Inn:i.lllr-.!:!L?Lz:;fﬁ"lr'GI:?zlg:agtlﬂ-u;;ﬂ 4 STANDALONE CONSOLIDATED
EXTRACT OF THE UNAUDITED FINANCIAL RESULTS FOR Quarter ended Half Year Ended Year Quarter ended Half Year Ended Year Ended
THE QUARTER AND NINE MONTHS ENDED 31.12.2023 Ended
R in Lakhs except EPS) Particulars 31.12.2023 30.09.2023 31.12.2022 31.12.2023 31.12.2022 31.3.2023  31.12.2023 30.09.2023 31.12.2_022 31.12.2_023 31.12.2.022 31.3.?023
5. Particulars Quarter [Nine months| Quarter (Unaudited) (Unaudited) (Unaudited) (Unaudited) (Unaudited)| (Audited)| (Unaudited) (Unaudited) (Unaudited) (Unaudited) | (Unaudited) (Audited)
No. ended ended ended ' '
31.12.2023 | 31.12.2023 | 31.12.2022 1 Total Income from Operations 213.19 145.27 54.25 448.09 319.81 497.52 537.27 613.93 159.02 1510.06 1257.80 1615.74
| (Unaudited) | (Unaudited) | (Unaudited) 2 Net Profit / (Loss) for the period (before Tax, 148.59 55.45 -1.55 194.70 57.44 100.03 253.91 320.62 -90.86 660.07 403.43 391.16
1, | Total Income from Operations 254.66 829.26 299.15 Exceptional and/or Extraordinary items)
2 | Total Expenses 24770 871.21 283.07 3 II;let Profit / I(Lo?;) foEr the piriod before)tax (after 148.59 55.45 -1.55 194.70 57.44 100.03 253.91 320.62 -90.86 660.07 403.43 391.16
: : _ xceptional and/or Extraordinary items
3. #‘:; PET(‘;';‘/) t(lt‘r’]j')a ‘;]O(;/g‘reef(frgg‘: d(iﬁ::;re 6.97 (41.94) 16.09 4 Net Profit/ (Loss) for the period after tax (after 14295 4341 1523  166.24 35.20,  89.18 222 .28 059.14 -84.92 538.25 32267 | 329.20
.iten;s) Exceptional and/or Extraordinary items)
. ; 5 Total Comprehensive Income for the period 142.95 43.41 -15.23 166.24 35.20 89.18 222.28 259.14 -84.92 538.25 322.67 329.20
4, git (:;tifltéitg:?iz);oarlt:r? d';’sr”‘)d before 6.97 (41.94) 16.09 [Comprising Profit / (Loss) for the period (after
extraordinary items) tax) land Other Co.mprehensive Income (after tax)]
= .:Net Profit/ (Loss) for the period after tax 597 194) T6.00 6 Equity Share Caplt'al 2014.57| 2014.57) 2014.57] 2014.57 2014.57, 2014.57 2014.57 2014.57 2014.57 2014.57 2014.57 2014.57
= (after Exceptional andor zxtraor dinary ' ' ' 7 Resgrves the Audited Balance Sheet of the 5717.12 8944.44
iters) previous year
‘T tal Comprehensive Income for the 6.97 (41.94) 16.09 8 Eamings Per Share (of Rs. 10 each)
’ er?od [Co‘r)nprising Profit/ (Loss) for the ' ' ' (for coptinuing and discontinued operations) -
period (after tax) and Other 1. B§S|c: 0.71 0.21 -0.08 0.83 0.17 0.44 .10 1.29 -0.42 2.67
Comprehensive Income (after tax)] 2. Diluted: 0.71 0.21 -0.08 0.83 0.17 0.44 10 1.29 -0.42 2.67
7. | Paid up Equity Share Capital 516.47 516.47 516.47
| (Face Value INR 10/- each) 1. The above results , as reviewed by the Audit Committee, were considered, approved and taken on record by the Board of Directors at its meeting held on 14th February, 2024.
4. |Eamnings Per Share (for continuing and 2.  The above results were prepared in accordance with Indian Accounting Standards (IND AS) prescribed under section 133 of the Companies Act, 2013 and other recognized accounting practices and policies to the extent applicable
discontinued operations) - 3. The Limited Review by the Statutory Auditors for the quarter and ninemonths ended ended as required under regulation 33(3)© of SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 has been received.
1. Basic: 0.13 (0.81) 0.31 4. Segment wise reporting as applicable under IND AS — 108 for the quarter and Nine months ended has given separately.
| 2. Diluted: 0.13 81) 0.31 5. The format for un-audited quarterly results as prescribed in SEBI's Circular No. CIR/CFD/CMD/15/2015 dated 30" November, 2015 has been modified to comply with requirements of SEBI's Circular dated 5" July, 2016. Ind AS Schedule
Note: [l (Division 1) to the Companies Act, 2013 applicable to companies that are required to comply with IND AS.
1. The above is an extract of the detailed format of Quarterly Financial Results filed with the 6. As per Regulation 33 of SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, the company has opted to publish quarterly unaudited standalone results and to publish consolidated results at the year end.
Stock Exchange under Regulation 33 of the SEBI (Listing and Other Disclosure 7. Corresponding figures in previsous year / period have been regrouped wherever considered necessary.
Requirements) Regulations, 2015. The full format of the Quarterly Financial Results are for Sri KPR Industries Limited
available on the website of the Stock Exchange and the listed entity. sd/-
2. #-Exceptional and/or extraordinary items adjusted in the Statement of Profit and Loss in .
accordance with Ind-AS Rules /ASryRuIes, whig:hever is applicf':lble. . . . Place: Secunderabad Ma';‘lilaKgl isnhgagil:‘{:gt((j)yr
For City Online Services Limited DIN:00038966
Place: Hyderabad Sd/- S. Raghava Rao Date : 14-02-2024 .
Date: 14-02-2024 (Chairman and Managing Director)
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